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GOVERNMENT OF INDIA 
MINISTRY OF AGRICULTURE 

DEPARTMENT OF AGRICULTURAL RESEARCH AND EDUCATION 
CENTRAL AGRICULTURAL UNIVERSITY 

IMPHAL : MANIPUR 

ORDINANCE  
Imphal, the 19 th November , 2005 

No. 2 of 2005 

No. CAU/Reg/584/Ord/05.. - Whereas the approved Expenditure Finance Committee 
Memo along with addendum in respect of the sanction of the Central Agricultural 
University Scheme under the VIII th Five Year Plan as. communicated.  by the Joint 
Secretary, Department of. Agricultural Research and Education and Secretary, Indian 
Council of Agricultural Research vide their letter number 1(2)/92-P1 and M (Part-III). 
dated 13th  October. 1993 provides for the establishment of a College of Agricultural 
Engineering and Post harvest :Technology in Sikkim as a constituent College of the 
Central Agricultural University. Imphal 

And whereas the administrative approval. and financial sanction for X Plan 
proposal has been communicated by Department of Agricultural Research and Education 
vide letter no. 5-4/2002-CAU dated 4.3.2005 and 5-4/2002-CAU dated 18.3.2005 
respectively. 

And whereas the Government of Sikkim has transferred the land measuring 
4.6800 hectare at Marchak Zn Sikkim for establishment of College of Agricultural 
Engineering and Post Harvest Technology as a constituent college of the Central 
Agricultural University, Imphal vide letter no. 83/Ag/Engg dated 23.6.05. 

And whereas the Government of India in the Department of Agricultural Research 
and Education has approved the issue/making of an Ordinance for the establishment of 
College of Agricultural Engineering and Post Harvest Technology in Sikkim 'as a 
constituent college of the Central Agricultural University, Imphal vide letter No. 5-8 / 
2005-CAU dated 11.11.2005. 

Now, therefore, in exercise of the powers conferred by clause (viii) of section 5 
and sub-section (2) read with clauses (k) and (o) of sub-section (1) of section 27 of the 
Central Agricultural University Act, 1992 (40 of 1992) and with the previous approval of 
the Central Government, I, the Vice-Chancellor, Central Agricultural University, Imphal 
do hereby make the first ordinance and notify the following provisions for the 
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• 

or 

Bachelor of Science •or Bachelor of 

Science(Agriculture) followed by Master's 

Li.azree in cuinpuna-  application . 

i i ) 	Cleared the National Eligibility Test for 
Assistant Professor/ Lecturer conducted 
by University Grants Commission 
/Council of Scientific and Industrial 
Research/Indian Council of Agricultural 
Research or similar test accredited by 

University Grants Commission (relaxable 
in case the National Eligibility Test 
qualified candidates are not available). 
However, such candidate shall have to 
clear National Eligibility, Test within 3 

years. 

(S.N. Puri) 
Vice-Chancellor 



(i) 	
Master's degree in Computer Application 
from a University or equivalent degree 
from foreign University with at least 55% 
marks in traditional system or Overall 
Grade Point Average of 2.75 in 4 point 
scale or 7 in 10 point scale with 
consistent good academic record. 

3. 	Assistant Professor 	Essential: 

(Computer Science) 

higher education: 

fifteen years administrative e perience. of 
which 8 years experience as Deputy 

Registrar or an equivalent post.  

Failing which Deputation 

If an Indian Administrative Service officer is 
taken on deputation , he should have put in 
at least 9' years of service. 

2. 	Comptroller Essential for direct recruitment: 

(A) Chartered Accountant 
Or 

(i) at least second class graduate or a 

postgraduate ; and 
(ii) must have passed SAS examination held by 
the Comptroller and Auditor General of 
India/State Finance Department/Indian Council 
of Agricultural Research. 

B) Must have 12 years experience in a supervisory 
capacity in financial management/administration 
out of which, he must have five years 
experience of Accounts Officer/Deputy 
Registrar or equivalent in Government 
office/institution preferably in a University. 

Failing which Deputation: 

If an officer of the Indian Audit and Accounts 
service is taken on deputation as a Comptroller, 
he should have put in at least 9 years experience 

in that service. 
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